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Survey undertaken by Lead-Banks in
Backward Districts of States

4433, DR. KAILAS: Will the Minis-
t o FINANCE be pleased to state:

(a) whether the Lead-Banks have
completed the survey of Backward
districts ol different States, specially
those which are declared eligible by
Government for subsidy of 10 per
cent, for guidance of the entrepre-
neurs fo locate smill-scale or Agro-
industries in those gistricts; and

(b) if so, whether these Lead-Banks
have organised a Seminar to co-ordi-
nate the efforts of Small Industries
Service Institutes and the State Direc-
torates of Industries to attract the-
entrepreneurs; and
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(¢) if not, 'when 1t 13 likely to be
conipleted, whether survey has been
undertaken m respect of those Back-
ward Districts for which 10 per cent
subsidy 1s not given but which have
been identified by Government
Backward Districts, and

as

(d) if so which are those districts
whose survey has been compieted and
which are under survey and if not,
the reasons therefor?

THE MINISTER OP FINANCE
(SHRI YESHWANTRAO CHAVAN)
(a) (¢) and (d) All the backward
districts except GGoa, Daman and D
are covered under the Lead-Bank
Scheme The lead banks are requir-
ed to carry out surveys in respect of
all the leaq districts Information
about the backward districts in which
surveys have been completed or are
under way 1s set out ;n the State-
ment laid on the Table of the House
{Placed in Library See No LT-4749/
7313

(b) No lead bank has within the
knowledge of the Government orga-

niseq any semmnar of the kind refer-
red to by the Hon’ble Member

Swit-hing over part of loomage by
Textile Mills from Cotion Fabrics to
Synthetics to earn higher profit

6434 SHRI TRIDIB CHAUDHURI
Will the Minister of COMMERCE be
pleased io state

(a) whether several mills in Bom-
bay, Ahmedabad and elsewhere have
pushed up the prices of higher
medium, fine and guperfine fabrics by
15 to 2¢ per cent and whether m
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view of the higher margin on cotton
iabrics many mills are switching over
part of their loomage from synthetic
textiles to pure cotton textiles of the
above mentloneq varieties, and

(b) 1if 50, the steps contemplated by
Government to remedy the position?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A C GEORGE) (a) In the last one
year, prices of cotton fabrics of the
higher medium, fine and superfine vari-
eties have risen by 7—10 per cent This
1s not extra-ordinary in view of the
price rise m thc economy as a whole
Prices of gynthetic fabrics have shown
a corresponding rise It is not correct
that muills have diverted thar loom-
age from production of synthetic tex-
tiles to higher medium fine and super-
fine cotton textile

(b) Does not arise

Fresh Fruits exported through STC
during 1972 and Foreign Exchange
earned

6435 SHRI R P ULAGANAMBI
Will the Minister of COMMERCE be
pleased fo state

(a) the names of countries to which
fresh fruits were exported through
the Stafe Trading Corporation during
the year 1972 and the kind and quan-
tity of such fruits and

(b) the amount of foreign exchange
earned thereby from each such coun-
try of export?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI





